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Reyision of Air-Fares and Freight Rates

3046. SHRI GADILINGANA GOWD:
will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether the Alr India/Indian Air-
lines are contemplating to revise the air-
fare/freight rates ; and

(b) if so, the details thereof and the
reasons therefor ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) There is no such proposal at presel‘n.
except for promotional fares by Air-India,
subject to 1.A.T.A. Regulations.

(b) Does oot arise.
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Indian Students Studying in Foreign
Countries

3047. SHRI GADILINGANA GOWD:
Will tho Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) the State-wise number of Indian
students in foreign countries, country-wise,
and the subjects in which they are specia-
lising ;

(b) the number of such students who
have over-stayed abroad ;

(c) the reasons for thetr overstay ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. VK.R.V.
RAO) : (a) A statement of Indian students
abroad, country-wise and subject-wise is
laid on the Table of the Sabha. [Plgced In
Library. See No LT-341/69]. State-wise
break-up is not available.

(b) and (c).
lable.

Information is not avai-

Pak Nationals in Andhra Pradesh

3048. SHRI GADILINGANA GOWD:
Will the Minister of HOME AFFAIRS be
pleased 1o state :

(a) the number of Pakistani pationals
who have settled in the State of Andhra
Pradesh duriog the last five years ;

(b) the number of persons out of them
who have extended their period of stay ;

(c) the number of persons out of them
who have returned to Pakistan ; and

(d) the number out of them to whom
notices have been issued ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOMBE AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (d).
The number of Pakistani nationals who
came to Andhra Pradesh during the five
years from 1964 to 1968 was 6402. Of them,
5 were granted settlement facilities, 254
were granted extension of stay, 5994 return-
ed to Pakistan and 43 were served with
quit notices. Of the 43 persons, who were
served with quit notices, 9 returned to Pakis-
tan on service of such notices, 33 were
deported and the remaining | filed a writ
petition which pending in the High Coutt.





